TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY

(PART-I, SECTION-I) 

 

GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY

DEPARTMENT OF COMMERCE

DIRECTORATE GENERAL OF FOREIGN TRADE 

 

  Corrigendum to Public Notice No. 130 dated 27.3.08



Dated: 5-4-2008

 

In exercise of the powers conferred under Paragraph 2.4 of the   Foreign Trade Policy, 2004-09 and Paragraph 1.1 of Handbook of Procedures (Vol.1), the Director General of Foreign Trade hereby makes the following correction to Public Notice No. 130 dated 27.3.2008 related to Schedule of DEPB rates. It will be effective from 27-3-2008.

 
 

1.
Product Group: Engineering 
       Product Code: 61

 

The entry shown as Sl. No. 387 in Public Notice No. 130 dated 27.3.2008 shall be corrected to read as 387A, 387B, 387C and 387D. 


This issues in the public interest.

 

  


(R. S. Gujral)

Director General of Foreign Trade and

Ex-Officio Additional Secretary to the Government of India

 

 

(Issued from F. No. 01/94/180/DEPB/PN/AM08/PC-IV) 

